
11 HIGH COURT OF MANIPUR
AT IMPHAL

NoTITIcATIoN No'3.{
Dated the 6th November, 2020

No. HCM/1/96/BENCH I l5++q It is herebv informed to all the

learned counsel and litigants that Memo for citation of cases to be relied upon by

the parties as authoritles may be sent to the Library Section of the Registry at

the Email lD given below.

Email ID : manihiehlibim@smail.com

'lhe practice of sending such memo to hcmefilinq@email'com may be

discontinued accordinglY'

Further,incasethecitationsareforcaseslistedfortheday,theemailsent
may clearly mention the Bench and Court No', Case no', ltem No' In such case'

the memo may kindly be sent by 10:00 am o[ thc day as far as possible.

Inothercases,theemailsmaymentionsuchdetailsaswillenablethe
recipient to identify the Bench and Court No. and the date of listing'

No.HCM/ I /e6/BFINCII I 5+1, -a\
Copy to:

1. The Advocate General, Govt. of Manipur.

By Order etc.

sd/-
(Yumkham Rother)
REGISTRAR (JUDL.I

HIGH COURT OF MANIPUR
Imphal, the 6th November,2O2O

Court of Manipur.

2. The Registrar, Admin & Vigilance, High Court of Manipur'
3. The Govt. Advocate, Govt. of Manipur.
4. The President, High Court Bar Association, Manipur. I Por Irnd iaformatntl and ctc-utation

5. The President, AMBA, Manipur. I o rhe tearned members

6. All the Jt. Registrars, High Corlrt of Manipur.
7. Al1 the Deputy Registrars, High Court of Manipur.
8. The Principal Secretary to Llon'ble the Chief Justice, I-ligh
9. Al1 the Assistant Registrars, High Court of Maaipur.
l0.The P.S to Honble Mr. Justice L.S. Jamir, High Court of Manipur'
11.The P.S to Hon'bel Mr. Justice Kh. Nobin Singh, I'ligh Court of Manipur'
12.The P.S to Hontrle Mr. Justice M.V. Muralidaran, Iligh Court of Manipur'



13.The P.S. to Honble Mr. Justice A' Bimol Singh' High Court of Manipur'

i+.i-fr" p.S to Registrar General, High Court of Manipur'

1s.The SYstem Ana-lyst, ffigt' Ci"iitf fr'lanipur for uploading the same to the Offlcia-l

Website.
16.All the Superintendents/ Court Officers/Stamp Reporter/ Protocol Officer' High

Cou rt of ManiPur.
17.The Court Maiters, High Court of Manipur'
18. Guard File / Order Book'
19. Notice Board.
20. Concerned File.

,-@.\,u
REdICTRAR (JUDL')


